2733 Ry Budgei—

ot Wo Wo vRw : TEr Y KX AN
TE TT WTE PR |

Mr. Deputy-Speaker: It the House
agrees, I am prepared {o take the
sense of the House about continuing
this debate for 1 hour more and take
up non-officlal business at 4.30,
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Mr, Deputy-Speaker: Otherwise, 1
will convey the sense of the House
10 the Speaker that some Members
want to participate further in the
general dixcussion. 1 am sure the
Speaker will tuke a decision about it.
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The Minister of Parliamentary
Affairs and Communications (Dr. Ram
Subhag Singh): We must stick to the
time schedule.

15.37 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLU-
TIONS

Segcono RerorT

Sbri S. Kundu (Balasore): Sir, i beg
to move:

“That this House agrees with
the Second Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the Slst May, 1967.”

Mr. Deputy-Speaker: The question
is:

“That this House agrees with
the Second Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the Slst May, 1967."

The motion was adopted.
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